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Cl VIL APPEAL NO. 5786 OF 2002

LAXM DAS MORARJI (D) BY LRS. Appel | ant (s)
VERSUS
M SS BEHROSE DARAB MADAN Respondent ( s)

Wth Gvil Appeal No.5787 of 2002

Date: 30/07/2009 These Appeals were called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE B. N. AGRAWAL
HON BLE MR JUSTICE G S. S| NGHVI
HON BLE MR JUSTICE H. L. DATTU

For Appellant(s) M. R F. Narinan, Sr. Adv.
M. Saneer Parekh, Adv.
M. E.R Kumar, Adv.
M. Sumt Coel, Adv.
M. Somanadri Goud, Adv.
for Ms. Parekh & Co., Advs.

For Respondent (s) M. B.L. Wali, Adv.
M. Ashok K. Mahaj an, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

M. R F. Narinman, |earned senior counsel for the
appel l ants, resumed his argunments at 12.55 p.m and was
on his |l egs when the court rose for the day.

The matters remai ned part-heard.
[ Al ka Dudeja ] [ Savita Sainani ]
Court Master Court Master



